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(i) Introduction of new Schemes/Activities related to Swatchhta Aabhiyan, Skill
Development Programme, Promotion of Sports Activities in the Border
areas, Promotion of Rural Tourism/Border Tourism, Skill Development
Training to farmers for the use of Modern/Scientific Technique in Farming,

Organic Farming etc.
{(1iv) Provision of National Quality Monitors has been made.

(v) The monitoring of the BADP schemes by the existing District Level
Monitoring/Vigilance Committee where local MPs and MLAs are represented

has been made mandatory.

{(b) and (c) Yes, Sir. It has been suggested in the revised Guidelines that State
Governments may utilize minimum 5% of their allocation on the Sports Activities

in the border areas.
Rise in rape cases despite stringent laws

F1826. SHRI NARENDRA KUMAR KASHYAP: Will the Minister of HOME
AFFAIRS be pleased to state:

{a) whether it is a fact that the incidents of rape have not declined and are
rather on rise constantly despite of stringent laws against the perpetrators of rape

being in place;

(b) whether the concerned officials shall also be held responsible for the said

crime; and

{c) whether Government would consider to take some severe steps to check

harassment of women?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
{(SHRI HARIBHAI PARTHIBHAI CHAUDHARY): (a) to (¢) As per information
provided by the National Crime Records Bureau (NCRB), there is rising trend in
the incidents of rape in the country.

As per the Seventh Schedule to the Constitution of India “Police” and ‘Public Order’
are State subjects and, as such, the primary responsibility of prevention, detection,
registration, investigation and prosecution of crime, lies with the State Governments/
Union Territory Administrations. However, Ministry of Home Affairs issues advisories
from time to time. Advisory dated 12th May, 2015 on comprehensive approach
towards crimes against women 1s available at Atlp://mhanic.in/sites/upload filesimha/
Sfiles/AdvisoryCompAppCrime AgainstWomen 1305135 pdf

TOriginal notice of the question was received in Hindi.



